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C. A No. 6565 COF 1999

| TEM No. I C Court No. 3 SECTI ON XVI |
For Judgnent

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Cvil Appeal No.6565/1999

Sanjay K Sinha-11 & Os. Appel lant (s)

VERSUS

State of Bihar & Os. Respondent (s)

(HEARD & DECI DED BY HON BLE MR. JUSTI CE BRI JESH KUMAR AND ARUN KUMAR, JJ)

Date : 31/05/2004 This Petition was called on for pronouncenent
of judgnment today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL (Vacati on Bench)
HON BLE MR JUSTI CE B. N. AGRAVWAL

For Appellant (s) M.Ajit Kumar Sinha, Adv.

For Respondent (s) M.R P.VWadhwani, Adv.
M. B. B. Si ngh, Adv.

M. Navi n Prakash, Adv.

UPON hearing counsel the Court nade the foll ow ng
JUDGMENT

Hon’ble Ms. Justice Ruma Pal pronounced the judgnent
of the Court on behalf of the Hon"ble M.Justice Arun Kumar
all owing the appeal with no order as to costs. Reportable.

(Usha Bhardwaj) (Madhu Saxena)
P.S. To Registrar COURT MASTER

Signed judgnment is placed on the file.



